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sufficiently met. However, in spite 
of that the matter i'l under ~x.wlina­
tion for a variety of reasons including 
the likelihood of pP.u period~ (:1 
traffic when within a short p2rlIJd d 

large volume of traffic may have to be 
carried. 

Shri Hem Baraa: May I submit .... 

Mr, Speaker: He has asked the 
question and the answer has come. 

Shrl Hem Sana: There Willi an ell-
pert committee of seven engineers 
appointed by the Government aI 
India during his predecessor's 1erm 
of office. 

Mr. Speaker: That i.s all right. 

Shrt U. M. Trivedi: The answer 
given by the hon. Minister does not 
make it clear whether the Government 
has considered the· doubling of the 
track or the converting of the metre 
gauge into broad gauge. Which of 
the two aspects has been considered! 

Shri Swaran Singh: Both these as-
pects haVe been considered. A third 
aspect, namely, another alignment for 
a new railway line, is also under c0n-
sideration. 

Shri . Basumatari: In view of the 
fact that the bridge on the Bra·hma-
putra has been completed and the 
ferry cros,ing arrangement at Pandu 
is lying idle and at the same time 
when the national highway diversion 
is not yet complete, may I know whe-
ther there is a proposal to transfer 
this ferry to J'ogighopa from Pandu 
to meet this "emergency? 

Shri Swaran Sin&'h: It is a sugges-
tiOn for action. 
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[(a) The Railway Accidents Com-
mittee submitted Part of their 
Report which was considered by the 
Ministry of Railways. A copy of 
their views on the Recommendationsl 
Observations made in the Report has 
been laid on the Table of the House 
on 22-1-63. Further action in the light 
of those views is being pursued. 

(b) At this stage it is not possible 
to give a firm date.] 
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Shri S. V. Ramaswamy: There are 

about 110 items in the report; of these 
28 are observaeions and seven are 
recommendations for action. They are 
.ooer consideration. As regards the 
remaining, they are either accepted 
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or are in confonnity with existing 
practice and are being acted upon. 
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Shri S. v. Ramaswamy: They are 

touring all round. They have already 
gone round four Railway Administra-
tions and ·are going rou·!1d the other 
four. They have to collect a mass of 
evidence. Therefore, how long it will 
take we are not in a position to say 
nov/. 

Shri p. C. Borooah: May I know 
whether the special ad hoc organisa-
tion of the Railways consisting of 
safety councillors, as recommended by 
the Kunzru Committee, has been con-
stituted; if not, what is the Govern-
ment's decision on that? 

Shri S. V. Ramaswamy: They have 
not yet been constituted. The recom-
mendation has been received barely 
a month ago and we are trying to 
look into it. 

Shri D. C. Sharma: The hon. Minis-
ter said that seven recommendations 
had been made for implementation 
and that there are observations and· 
other things-he has made a distinc-
tion between these. Anyhow, may I 
know as to how many of these recom-
mendations for implementation have 
·been put into effect by this time and, 
df they have not been put into effect, 
by what time these will be put into 
action? 

8hri 8. V. RamasWamy: The seven 
items refer to certain intricate matters 
which are under consideration. N 
regards the rest, in some cases orders 

have been issued and in the case of 
the rest they will be issued in due 
course. 

Shri D. C. Sharma: I want to know 
what has happened to those seven 
concrete recommendations. I am not 
talking about the observations and 
other things. 

Shri S. V. Ramaswamy: As I su.b-
mitted, there are 7 recommendations 
which are under consideration of the 
Board. 

8hri A. P. Sharma: What are the 
recommendations of the Kunzru Com-
mittee to increase personal contact 
with the staff to educate them in 
safety consciousness? What steps 
have Government taken about those 
recommendations? 

8hri 8. V. Ramaswamy: The recom-
mendations have been placed on the 
Table of the Sabha along with the 
views of the Board. The hon. Mem-
-ber may kindly go through them. 

sqT tmlfT<'!' f~: 'F1"r <nl: 'j'q t f<r~ 
~~fH~~'1" q; rfr it; 'r;ifTrif '!it 
eTo l!;o ~l<: sro «0 ~ ~ ;>!lTC:T 

~ ;;rr ~ ~ ~r 'ft.: ~: ;rtri'r ;m" 

"1fT mrT;;r;r i!Qt ~ ,~ ~? ";:['tfT '3?T 
~~q<:Of.Tlf~ ~t'F<:~V 

Mr. Speaker: Order, order. 

Cotton Growers 

*6. "Shri D. N. Tiw'ary: Will the 
Minister of Food and Agriculture be 
pleased to state: 

(a) whether it is a fact that in the 
3rd week of January 1963, he met 
some Members of Parliament and 
assured them that his Ministry jointly 
with the Ministry of Commerce and 
Industry would devise ways and means 
on a long term basis for safeguarding 
the interest of the Cotton growers; 

(b) whether the Indian Central 
Cotton Committee also discussed this 
issue in its meeting held on the 16th 
February, 1963; and 




